PATNA HIGH COURT, PATNA

NOTICE

This is for information to all the Officers and Staff of the Court that those who
are on duty as per the work arrangement made in terms of Court’s notice dated
24/03/2020 must carry their official Identity Card during commuting to office and the

same must be produced before the Police/ Administration, if so asked for.

By order of Hon’ble the Chief Justice
Sd/-N.K.Pandey

Dated : 25/03/2020 Registrar General
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